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PAPERS LAID ON THE TABLE 

PREVENTION OF FOOD ADUL'l'ERATIOX 

(SECOND AMENDMENT) RULE!! 

THE DEPUTY MINISTER IN THE 
"-lIN ISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A. K. 
KISKU) : On behalf of Prof. D. P. 
Chattopadhyaya., I beg to lay on the 
Table a copy of the Prevention of Food 
.\du1teration (Second Amendment) 
Ruks. 1972 (Hindi and English "":-
"on,') published in Notification No. 
G.S.R. 436 (El in Gazette of India 

~e  the 10th OctobE'l', 1972, undeT 
>l1b-s('ction (2) of section 23 of the 
Prev('ntion of Food Adulteration Act. 
1954. [Placed in Library. Sec No. 
l.T-.lm1! ~  

.... r:::.·l'A'!'l-;MENT HE: CENTRAL GOVF,RNJ\lENT 

MARKET BORROWING 

THE MINISTER OF FINANCE 
(SHRI YESHW ANTRAO CHAV AN) : 
On behalf of Shri K. R. Ganesh, I 
beg to lay on the Table a statement 
(Hindi and English versions) indicat-
ing the resfllt of the Central Govern-
ment Market Borrowing in December, 
1972. [Plac,p.d in .LibraTI/. See No. 

LT-38911'12.] 

~  PRODUCTS (AMENDMElfT)QIlDER. 

AND ANNVAL REPORT OF U.P. STATE 
AGRo-INDUSTRIAL CORPORATION, wo. 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTUm: 
(SHRI ANNASAHEB P. SHINDE): 
I beg to lay on the Table-

(1) A copy of the Fruit Products 
(Amendment) Order, 1972 
(Hindi and English versions) 
published in Notification No. 
8.0. 3537 in Gazette of India 
dated the 4th November, 1972 
Wlder sub-section (6) of sec-
tion 3 of the Essential Com-
modities Act, 1955. [Placer/ 

i'lt Library. See No. LT-
3692/72.1 

(2) A copy each of the following 
papers (Hindi and English 
versions) under sllb-s"ction 
(1) of section 619A of thG 

Cumpanies Act. 1956:-

(i) Annual Report uf the U.P. 
State Agro Industrial Cor-
poration Limited. Lucknow, 
for the year 1969-70 along 
with the Audited Accounts 
and the comments of lhe 
Comptroller and Auditor 
General thereon. I Placed 
in Library. See No. LT-
3893/72.1 

(ii) Annual Report of the V.n. 
Stale Industrial Corpora-
tion Limited. Lucknow, for 
thE' year 1970-71 alon/! with 
the Audited AceowltH and 
the commpnts of thE' Com-
ptroller and Auditor Genc· 
ral thereon. [Plnced ;'1 
Lihrary. See No. LT-3R9V 
72.] 

ANNUAL REPORT OF INDIAN SCHOOl. OF 

MINES. DHANBAD 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT bF CULTURE (SHRl 
D. P. Y ADA V) :  I beg' to lay on the 


